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from Gujarat fields, of wnich 332.11 million 
cubic metres of Natural Gas were sold. As 
rCllards the balance quantity, a portion of 
it was put to internal use by the Commis-
sion and the remaining was flared. 

All India Institute of Medical Sciences, New 
Delhi. The highest Body charged with the 
responsibility for administration of the All 
India Institute of Medical Sciences is the 
Institute Body, which was last constituted in 
June, 1967. 

ManagIng Committee of the A.I.I.M.S., 
New Delhi 

S~65. SHRI M. 
Minister of 
PLANNING 

KATHAMUTHU 
HEALTH AND 

be pleased to 

(b) A list of Members of the Institu~e 

Body of the All India Institute of Medical 
Sciences, as on 1st April, 1971, is given in 
the statement enclosed. 

Will the 
FAMILY 
state: 

(a) when the Managing Committee of 
the All India Institute of Medical Sciences, 
New Delhi ",as last constituted; 

(e) During IY70-71, the Institute Body 
lIlet 5 times. The number of times the 
other committees of the Institute met during 
1970-71 is as follows: 

(b) the names of the persons in the 
body as on the 1st April, 1971; and 

1. 

2. 

3. 

4. 

Governing Body 

Academic Committee 

Finance Committee 

Selection Committee for 
recruitment to Class I 

(c) how lIlany times the Managing and 
the Executive Committees of All India Insti-
tute of Medical Sciences met in the year 
1970-71 ? and II posts at the All 

India Institute of Medi-
THE MINISTER OF STATE IN THE 

MINISTRY OF HEALTH AND FAMILY 
PLANNING (SHRI D. P. CHATTOPA-
DHY A Y A): (a) There is no Committee 
known as "Managing Committee" of the 

5. 

6. 

SlalemelU 

cal Sciences 

E,tate Committee 

Ad-hoc Committee on 
L"bour Problems 

List of Members of the Institute Body of the All-India Institute 
of Medical Sciences, New Delhi, as on 

1st April, 1971. 

1. Shri K. K. Shah. Union Minister of Health, Family Planning, 
Works, Housing and Urban Development, New Delhi. 

2. Prof. M. S. ThaCker, 2-A, Mafatlal Park, Warden Road, 
Bombay. 

3. Shri K. K. Dass, Secretary to the Government of India, 
Ministry of Health and Family Planning. 

4. Shri L. S. Chandrakant, Joint Education Adviser, Union 
Ministry of Education, New Delhi. 

5. Dr. J. B. Shrivastava, Director-General of Health Services, 
New Delhi. • 

6. Shri G. K. Bhanot, Joint Secretary to the Government of 
India, Ministry of Finance, Department of Expenditure, New 
Delhi. 

Meetings 
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4 

3 

2 

3 

President 

Member 

Member 

Member 

Member 
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7. Dr. Sarup Sinlh. Vice-Chanccllor, Univusity of Delhi, 
Delhi. Member 

8. Dr. M. D. Desai, Dean, Smt. N. H. L. Municipal Medical 
Colleae, Ahmedabad. Member 

9. Dr. R. V. Singh, 
Luckno .... 

PrIncipal, K. G. Medical College, 
Member 

10. Dr. T. Janardhana, 14, Harrinaton Road, Chetput, 
Madras-31. Member 

II. Dr. Jacob Chandy. Principal. Christian Medical College, 
Vellore. Member 

I~. Dr. S. Rangaswami. Professor of Chemistry. llniversity of 
Delhi, Delhi. Member 

13. Dr. S. Padmavati. 70, Lodi Blate. New Delhi. Memher 

14. Dr. (Mrs) Mangladevi Talwar. M. P.. 1:\4. Soulh Avenue. 
New Delhi. Member 

15. Dr. V. RamalinJaswami, Director, All India Institute of 
Medical Sciences, New Delhi. Member-

Secretary 

l'ln of Pllysio-Derapy 

5266. SHRI M. KATHAMUTHU: 
Will tbe Minister of HEALTH AND 
FAMILY PLANNING be pleased to 
state: 

(a) the uses of Physio-Therapy in the 
treatment of human diseases; 

(b) the number of students under~oina 
special COUTllCS in Physio-Therapy as on the 
1st January, 1971 ; and 

(e) wbett- GoYemmcmt are a_re that 
in Kerala, there is a popular Iystem knOWD 
as "Pizbichil" correspondinl to modem 
physio-therapentic ;Jractica ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING <SHRI D. P. CHATTOPA-
DHYAYA): <a) Treatment of Physio-
Therapy Itan. nlht from the time patient 
sustains injury or suffen from an illness. It 
ends only wheu be is capable o( relurnina 
bllek to his oricinal work. II help. in pre-
venq deformity and trai.nial ot the indi-
vidual in the usc o( residual powers and to 
finaUy make the periOn lui table (or voca-
tioDaI placement. 

(b)o In(ormation is beinl collccted and 
will be I&id OD the Table of the Sabba. 

(c) Yea. 

IlItroftction o( Pltyslo-'l'benpy In 
Hospitals 

~267. 

Will the 
FAMILY 
state: 

SHRI M. 
Minister of 
PLANNING 

KATHAMUTHl 
HEALTH AND 
be plea!ed to 

<al whether Government have consider-
ed the need to introduce Physio-Therapy in 
all hospital. in the country ; and 

<b) the number o( per,,,.l. properly 
quali60d in Physio-Therapy as on the 1st 
January. 1971 1 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING (SHRI D. P. CHATTOPA-
DHY A Y A): <a) In appreciation o( tbe 
Deed (or Physio-Therapy in hOlpitals, 
PhYlio-Therapy Departments have been cst-
ablished in all major hospitals under the 
Central Government in Delhi. 

Health beiDg a State subjcct, it is (or 
the State Governments to introduce Physio-
Therapy in hospitals under their control. 

(b)'ln the absence o( any statutory re-
quirement (or trained PhYlio-Therapists to 
Rli.ter themselves, it i. not possible 10 live 
the Dumber o( trained Physio-Therapists 
available on any lpecificd date. 




